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ready to settle the claim of outstanding Debt by repayment. Over and above, if the

Corporate Creditor is also ready; considering the priorities prescribed under section 53 of

the Code or considering the uncertainty of'hair-cuts' may take place on the occasion of

final distribution of assets, to resolve the claim of DebLIt prejudice is going to be caused r,(.,

to the Petitioner, hence the request of granting any liberty to rake up the issue of interest

in future ls hereby overruled.

3. Although the Petition deserves "Admission" but in a situation when the outstanding

amount has already been paid hence there is no requirement for appointment of any

Interim Resolution Professional and there is no requirement of commencement of

Corporate Insolvency Resolution Process (CIRP). The Petition is disposed of accordingly.

To be consi ned to records.

BHASKARA
Member Judicial)

N4OHAN M.K. SHRAWAT
14ember (Judicial)

Date:23.08.2017
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